PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

I FORM A

FOR THE ATTENTION OF THE STAKEHOLDERS OF

PSG ENERGY PRIVATE LIMITED

| | "{Name of Corporate Person PSG ENERGY PRIVATE LIMITED
2| Date of incorporation of Comarate Person | 23012012

| Authonty under which Corporate Registrar of Companies, Hyderabad
|Porsonisincomoratedfoagistored |
| | 4| Corporate dendity umber / fimibed liability | L40300TG2012PTCOTETIM
, igieniity number of Corporate Person p
= Address of the registersd Offics and Fiat . 801, B Floor, V35 Nandadeep Near Medchal
Principal ofice {if any) of Corparate Person | RTO Offica, Koenpally Road, Madchal District

) Hyderabad, Telangana SO00ET nda

.| Lituidation commencemeant date of T 2023

Canporaie Parsan
Mame, addnoss, emall address, teleptone | Name: Mr. Suman Kumar Verma

ruriber gnd the regisiraion numbar of | Address: RZ-26P205E, Lare Ne-10, Indsa Park,

R

-4

e Liguidatoe Palam Colony. Mew Dedhi- 110045
Email: ipsicverma@gmal com
. Mabile: JS6R00ETED
. Reg. No.; BEVIPA-00300032213021-202201 3657
| Last date for submession of daims 2022023 '

Molice is hereby gwer hat the PSG Energy Private Limited hes commencad voluntery liquealicn on|
0.0.2023,

The stakehoiders of PSG Energy Private Limited ane haneby called upon o submita proof of thee dlams,
on o bedone 22,02-2023, to the quidator at the addoess mentioned againstitem 7

The financial credsiors shall submil heir proof of caims by electronic means enly, A1 ofher stakshoiders
may submi the proaf of ams in person, by post or by lecionic means.

Submitssion of faise or misieading proafs of daim shall stiract panalfies, Sdi-
Suman Kumar Verma

| |Bate: 26.01.2023 Liguidator, PSG Energy Private Limited
Place: Hyderabad Raﬂ.Mﬂ.: IBENPA-LDZO0G4 22021 2002113857
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